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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 10th April, 2026
Ref: HQ-PUB015/1/2020-PUB-BIS (1524).— In pursuance of Sub-rule (1) of Rule (15) of the

Bureau of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments
to Indian standards, particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the Indian No. and Date of Date till which the
No. Standard Month/Year of the | Establishment of | standard without the
Amendment the Amendment amendment as
mentioned in column 3
shall remain in force
@) @) ©) ) ©)
08 April 2026 07 October 2026
1 1S 9283 : 2024 Amendment No. 1
Line Operated a.c. Motors for April 2026
Submersible Pumpsets —
Specification
(Third Revision)
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IS/ISO/IEC 10373-1: 2020
Cards and Security Devices for
Personal Identification — Test

Methods
Part 1 General Characteristics
(First Revision)

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/ISO/IEC 11770-3 : 2021
Information Security — Key
Management
Part 3 Mechanisms using
Asymmetric Techniques
(Second Revision)

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/1ISO 13779-3 : 2018
Implants for Surgery —
Hydroxyapatite
Part 3 Chemical Analysis and
Characterization of Crystallinity and
Phase Purity

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/ISO/IEC 14443-2 : 2020
Cards and Security Devices for
Personal Identification Contactless
Proximity Objects
Part 2 Radio Frequency Power and
Signal Interface

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/ISO/IEC 14443-3 : 2018
Cards and Security Devices for
Personal Identification —
Contactless Proximity Objects
Part 3 Initialization and Anti-
Collision

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/ISO/IEC 14443-4 : 2018
Cards and Security Devices for
Personal Identification —
Contactless Proximity Objects
Part 4 Transmission Protocol

Amendment No.

April 2026

08 April 2026

07 October 2026

IS 17737 (Part 4) : 2021
Mobile Device Security
Part 4 Assessment and Evaluation

Amendment No.

April 2026

08 April 2026

07 October 2026

IS/ISO/IEC 18014-1 : 2008
Information Technology — Security
Techniques — Time Stamping
Services
Part 1 Framework

Amendment No.

April 2026

08 April 2026

07 October 2026
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08 April 2026 07 October 2026
10 IS/IEC 60721-3-2 ; 2018 Amendment No. 3
Classification of Environmental April 2026
Conditions
Part 3 Classification of Groups of
Environmental Parameters and
Their Severities
Section 2 Transportation and
Handling

08 April 2026 07 October 2026

11 IS/IEC 60721-3-4 : 2019 Amendment No. 1

Classification of Environmental April 2026

Conditions

Part 3 Classification of Groups of

Environmental Parameters and
Their Severities

Section 4 Stationary Use at Non-

Weather Protected Locations

NISHAT SULTANA HAQUE, Scientist G & DDG (Labs)
[ADVT.-111/4/Exty./43/2026-27]
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